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in such manner as the Chairman may direct, one member from among the 
members of the House to be a member of the Post-Graduate Institute of 
Medical Education and Research, Chandigarh in the vacancy caused by the 
retirement of Shri Sushil Barongpa from the membership of Rajya Sabha on 
the 2nd April, 2000. 

The question was put and the motion was adopted. 

MOTION FOR ELECTION TO THE GENERAL COUNCI OF THE 

INDIAN SCHOOL OF MINES, DHANBAD 
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The question was put and the motion was adopted. 

STATEMENT REGARDING GOVERNMENT BUSINESS 

THE MINISTER OF STATE IN THE MINISTRY OF 

PARLIAMENTARY AFFAIRS ( SHRI O. RAJAGOPAL): Sir, with your 

permission, I rise to announce that the Government Business during the week 

commencing Monday, 8th May, 2000 will consist of: 

1. Consideration and return of Appropriation (No.2) Bill, 2000 as 

passed   by Lok Sabha. 

2. Consideration and return of the Finance Bill, 2000 as passed by Lok 

Sabha. 
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3. Discussion on the working of the Ministry of Defence. 

4. Consideration and return of the President's Emoluments and Pension 

(Amendment) Bill, 2000 as passed by Lok Sabha. 

5. Consideration and passing of the following Bills after these have 

been passed by Lok Sabha. 

(i) The Constitution (89th Amendment) Bill, 2000 

(ii)        The Constitution (90th Amendment) Bill, 2000 

6. Consideration and passing of:- 

(i) The Major Port Trusts (Amendment) Bill, 1998 

(ii)        The National Housing Bank (Amendment) Bill, 2000 I may also 

inform the House that the Constitution (89th Amendment) Bill, 2000 and the 

Constitution (90th Amendment) Bill, 2000 will be taken up for consideration 

and passing on Thursday, the 11th May, 2000. 

MR. CHAIRMAN: Now, we will take up the Calling Attention. 

Shri Nilotpal Basu. 
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